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f^rA K CE «9S0bE»tATi 
'g tijgfiU ^. ROHATGI) : (a) The overall 
expense talib ius. ratio of the total expense* 
to the tola! premium income) of the UC 
for 1973-74 was 2*52% . The overall ex-
pense ratio for 1973 of the well-established 
Ilfs insurance companies in the U.K. and 
the U.S.A.. varied from IS per cent to
22 per cent. The overall expense ratio of 
the Postal Life Insurance Fund for 1973-74 
was 10.13%.

(b) ami (c) : In view of the differences 
in the circumstances of the various tnsu> 
ranee organisations, a valid comparison 
cannot be made between their expense ratios. 
However, the LIC is alive to the need of 
keeping its expenses within reasonable limit* 
and is taking steps, thqough budgetary con* 
trot measures, to limit its expenses.

SHRI M. V. KRISHNAPPA : Since how 
long are they taking these steps ?

SHRIMATI SUSHILA ROHTAGI: Con-
tinuously.

SHRI BHAGWAT JHA AZAD : May 1 
know, if as a result of the continuous efforts 
of the hon. Minister, the result is that the 
expense ratio is going up? Is that the 
result or should there be the result of its 
going down ? Is it due to the fact that 
there are some incompetent Divisional 
Officers like in Patna Divisional Office where 
nothing is found properly in record ? 
There is no supervision whatsoever from 
the LIC headquarters to see that the ratio 
does not go up.

SHR1MAH SUSHILA ROHATGI ; 1 
wottld start with the latter part of his 
question. I think, there is definite scope 
for improvement in the efficiency of the 
LIC There can be no two opinions about 
it. Whether it is Patna office or any other 
office, if the hon. Member is kind enough 
to send us something in detail, we shall cer-
tainly look into i t  EtA I do not think that 
t t*  fall in business is due to inefficiency of 
»*» tiflkttrs though the overall efficiency 
certatoly’can be improved.

About the first part of the question, the 
increase in die expense ratio of the UC 
is not due to any particular factor. Though 
there has been a continuous rise of 23 £ to
23 p«F ce«t in the overall business qf the
LIC, the expense ratio has gone up because 
of increase in salaries and dearness allow-
ances.
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SHRI P. R. SHENOY : May I know

whether it is a fact that the insurance 
business in India is employment-oriented 
and, therefore, computers cannot be used 
in insurance business and so the expense 
ratio is bound to be higher.

SHRIMAT1 SUSHILA ROHATGI: I 
certainly do not subscribe to the view of 
the hon. Member that computers do not 
play any part in the LIC I think, the LIC 
has been doing good business. But recently 
because of the increase in salaries and dear-
ness allowances, as I have already said, 
this could not be controlled. I do not think 
die LIC as such is incompetent in its work-
ing.
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THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHTAGI) : (a) The agita-
tion launched by the Federation of Class 
I! Officers of L.I.C. has since been called 
off.

<b) The main demands of the Develop-
ment officers pertain to revision of pay 
scales allowances, bonus and conveyance 
allowance. In their recent statements, refer-
ence is also being made to improvement of 
services rendered by the LIC to its policy-
holders. These demands are receiving atten-
tion.
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SHRI S. M. BANERJEE : I would like 

to know from the hon. Minister whether it 
is a fact that before starting the agitation 
they have been knocking at the doors of 
both the Corporation and the Ministry with 
no response. 1 want to know whether a 
final decision will be taken in respect of 
the implementation of tbe assurances given 
or whether the Corporation will await an-
other agitation to solve the problem.

SHRIMATI SUSHILA , ROifTAGI: 1 
do not know anything fbont tbe threat *f 
launching another agitation. Sot the Govern* 
ment is seized of the matter and it is 
giving fall thought to the demands and 
the offer made to the Federation.

SHRI S. M. BANERJEE: There should 
be some time limit, Let us be reasonable.

MR. SPEAKER : He is quite reasonable.

SHRIMATI SUSHILA, ROHTAGI: Any 
demand coming from the Kanpur Member 
is bound to be reasonable. But the fact is 
that, before Government gives any assur-
ance, it has to take all tbe factors into 
consideration—since it concerns the pay 
scales, allowances, etc. Government is 
aware of all this and it would try to come 
to a conclusion as early as possible.

MR. SPEAKER: You are also very
reasonable.

SHRI R S. PANDFY: May I know 
v. hat are the details of the demands of 
these field workers of LIC and what assur-
ances have been given ?

SHRIMATI SUSHILA ROHTAGI : Ih e  
demands presented by them were really 
fantastic. Since the Government is work-
ing out and the negotiations have taken 
place earlier . . . .(Interruptions)

SHRI R. S. PANDEY : What are those 
fantastic demands? The House would like 
to know that.

THE MINISTER OF HNANCE (SHRI 
C. SUBRAMANIAM) : The Development 
Officers originally worked on the basis of 
their performance and they were getting 
commission and remuneration on that basis. 
At a certain stage they wanted to be per-
manent officers of tbe LIC with scales of 
pay. Unfortunately, this has been done. 
Now they want increase in salaries, emo-
luments, etc., without reference in perfor* 
raauce. This is tbe real difficulty. With 
Development Officer*, it has to be linked 
to their performance. As it is, today, even
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if they do not work, I am told, for three 
years and eleven month* and come back 
for one month in the fourth year, they 
are entitled to the entire salary. This is a 
sort of anomaly that has come about and 
this will have to be removed. Hon. members 
were putting questions why the expendi-
ture had gone up. So, this is a sort of 
anomaly and this will have to be looked 
into. I am sure the hon. Member would 
agree that, while the reasonable demands 
of the workers will have to be met, there 
is also the other side of the picture, there 
wt>l have to be performance, efficiency and 
discipline. Without these, you may be on 
increasing the salaries but no results would 
be achieved.

SHRI DINEN BHATTACHARYYA : 
^station was icsortcd to not only by the 
Development Officers but also by all the 
agents of the insurance companies. May
1 know whether, on a preliminary assess-
ment, the Go\ eminent has come to any 
figure, the amount that will be spent if the 
demands of these employees are met.

SHRIMATI SUSHILA ROHTAGI : So 
far as the agitation by the agents is con-
cerned, I think, that was also a part of the 
entire agitation which was launched in 
July, and which ended m March—it 
there for about eight months or so. The 
agitation which was launched by the 
agents *.ts a part of that. It will be 
difficult to quantify exactuly what the 
amount -u ill be.

Credit given by Nationalised Banks

* 452. SHRIMATI PARVATHI KRISH-
NANt :
SHRI VIJAY PAL SINGH :

Will the Minister of FINANCE be pleas-
ed to state:

(a) whether nationalised banks have 
given credits to the Sugar Barons, Cotton 
Brrons, Textile Barons, wholesale food 
traders and larger industrial houses with an 
asset of over Rs. 5 crores in 1972-73, 
1973*7*4 and 1974-75 more than small In-
dustrialists, small traders and small agri-
culturalists in the same period; and

(b) If so, tbe facts thereof and reasons 
therefor?

THE MINISTER OF FINANCE (SHRI 
C  SUBRAMANIAM): (a) and (b) : A  
statement is laid on the Table of the House.

Statement

Since nationalisation, there has been * 
perceptible shift in the deployment of bank 
cerdit in favour of such sectors as agri-
culture, small industries, road and 
water transport, small trades, self-emp-
loyment endeavours, etc. in which 
the small man is on the whole 
well represented. Thus, whereas at the end 
of June, 1969, outstanding advances of 
public sector banks to these sectors amount-
ed to about Rs. 441 crores involving barely 
2.6 lakh accounts and accounting for no 
more than 14.9 per cent of the total ad- 
va'ices, by the end of June, 1974, the am-
ount involved in this type of lending in-
creased to Rs. 1688 crores, the number of 
accounts and the proportion to the total 
advances having gone up to 26.16 lakhs and 
25.7 per cent respectively.

2. With the increased flow of credit to 
the above-mentioned sectors as also to such 
other equally important spheres of activity 
as public food procurement agencies, exports 
and public enterprises, the share of the 
traditional sectors, viz. private large-scale 
indust! nr, and whole-sale trade in the 
aggregate credit extended by the Banking 
system has declined from 54 per cent in 
end-October, 1972 to 51 per cent in end- 
April, 1974. Although the present system 
of statistical reporting does not provide for 
classification of advances according to the 
tire of the asset holding of the borrowers, 
the fact that the share of larger borrowers 
in the aggregate bank credit has declined 
can be seen from the data separately com-
piled by the public sector banks regarding 
their outstanding advances to 75 industrial 
houses listed in the Monopolies Enquiry 
Committee’s Report. The share of these 
houses in the aggregate credit of the 14 
nationalised banks amounted to 19 per cent 
at the end of 1971. This proportion declined 
to 18.2 per cent by the end of December,
1972 and further to 15.2 per cent by the




